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Impounding of Air India Airbus at
Lagos Airport ‘

*35. SHRI MULLAPPALLY RAMA.-
CHANDRAN :
SHRI H.B. PATIL :

Will the Minister of CIVIL AVIA-
TION be pleased to state :

(a) whetbher an Air India Airbus was

taken into custody by the Nigerian autho- -

ritles at Lagos airport for allegedly
carrying heroin; it so, the details thereof;

(b) the steps taken to secure the rele-
ase of the impounded aircraft and its
crew and the outcome thereof; and

(¢) the financial loss suffered by Air
India on this account ?

THE M‘INISTER OF STATE IN
THE MINISTRY OF CIVIL AVIATION
AND MINISTER OF STATE OF THE
MINISTRY OF TOURISM (SHRI
JAGDISH TYTLER) : (a) Yes, Sir. One
Air India Airbus A-310 aircraft (Flight
No. AI-203) operating on the route
Bombay-Nairobi-Lagos landed at Lagos
on 25 August, 1987. After the passengers
and all but three of the crew-members
had dissmbarked, some unclaimed bag-
gage was noticed on board. The crew-
members pointed out these pieces of
baggage to a Nigerian Customs Officials,
The Customs Officials on checking clai-
med that these bags contained contra-
band drugs. Suabsequently, all the crew-
members and the aircraft were detained.

(b) A high-level government delegaion
went to Lagos.’ After negotiations, the
aircraft and three crew-members in custo-
dy were released on 22nd October 1987.
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(c) On account of impounding of
aircraft for 58 days, Air India has suffered
an estimated loss of revenue of Rs. 458.90
lakhs.

[Translation]

Damage due to floods

*37. SHRT RAM SWAROOP RAM :
SHRI H. N. NANJE GODWA :

Will the Minister of AGRI-
CULTURE be pleased to state :

(a) the extent of damage caused due
to floods in various parts of the country,
State-wise;

(b) whether any Central Team visited
these States;

(¢) if so, the action taken by Uaion
Government on the Central Team’s
recommendations; and

(d) the financial assistance
available to these States
demand ?

THE MINISTER OF STATE 1IN
THE DEPARTMENT OF AGRICULT-
URE AND COOPERATION IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) State-
wise information showing the extent of
damages caused due to floods this year
as reported by the States, is given in
Statement-I below.

made
against their

(b) Central Teams have visited these
Statcs,

(c) and (d) Central Government has
approved celllings of expenditure for flood
relief for these States as given In state-
menl-II below.
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Statement-11

Details of Central assistance sought and approved for flood relief during
- monsoon period of 1987-88

(Rs. in crores)

S. No. Name of the State/U,T.

Amount approved for

1987-88 1988-89
(For Vegetable Production)

1. Assam 62.545 0.045
2. Arunachal Pradesh 6.86 0.03
3. Bihar 86.45 0.075
4, Jammu & Kashmir** 12.21 —
5. Nagland 1.90 —
6. Punjab* 1.48 —
7. Sikkim 4,225 0.015
8. Himachal Pradesh 0.93 —
9. West Bengal 67.75 0.026
10, Uttar Pradesh @
Total 244.35 0,191

*Relates to damage due to hailstorm in Punjab, (April-May, 1987).
**Relates to damages due to hailstorm & rains in Jammu & Kashmir (May-

June, 1987).

@Request .is being considered as per established norms.

Recovery of EPF arrears from Jutc Mills

*38. SHRI ANANDA PATHAK :
SHRI BASUDEB ACHARIA :

Will the Minister of LABOUR be
pleased to state :

(a) whether Un‘on Government have
any plao to recover the entire Provident
Fund arrears to the tune of Rs. 63 crores
from jute mills before extending any fur-
ther financial help under the package
deal for jute industry ;

(b) if so, the details thereof ; and
(c¢) if not, the reasons thereos ?
THE MINISTER OF STATE IN THE

. SHRI V.

MINISTRY OF LABOUR (SHRI P.A.
SANGMA) : (a) to (¢) One of the impor-
tant components of the Jute Special
Development Fund relates to past
payment of provident fund and ESI dues
in respect of the jute mills which take up
the modernisation programme. A sum of
Rs. 16 crores has been specifically ear-
marked for this purpose. Besides this the
arrears are proposed to be recovered from
the defaulting mills in the normal course.

Low-cost housing schemes by HUDCO
*39, SHRI P.M. SAYEED :
SREENIVASA
PRASAD :
Will the Minister of URBAN DEVE-
LOPMENT be pleased to state :



